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carrying higher fixed salary for being
given only to scientists who have made
outstanding  contribution to either
increasing crop production or for the
advancement of human knowledge. The
basic objective is that advancement of
any scientist should be based solely on
his ability and competence which
should be assessed periodically by a
group of competent scientists. The level
at which a scientist is recruited should
not be based on the level of the post
that may be vacant at the time of
recruitment but a post should always
be created commensurate with the
scientific attainment of the candidate.
Similarly, the advancement of a scien-
tist should not be delayed or blocked
because of the non-availability of ap-
propriate posts at higher levels. When-
ever a scientist is considered fit for
promotion by the Selection Committee,
his pay-scale should be changed auto-
matically even though he may be hold-
ing the same post.

4. The proposal which has been under
consideration of the Government, could
not be finalised so far due mainly to
the ban imposed in June 1966 in rthe
wake of devaluation, against any up-
ward revision of pay-structure at any
level. It is now proposed to first ratio-
nalise the existing pay-scales of the
agricultural scientists and after this
has been done, to constitute the Ser-
vice. The matter is under considera-
tion of the Government.

QuoTa oF FOODGRAINS TO STATES

412. SARDAR RAM SINGH: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that Govern-
ment have made reallocation of the
quotas of foodgrains to the different
States ; and

(b) it so, what changes have been
made in the allotments to Uttar Pra-
desh and West Bengal ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOQOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND COOPERATION (SHRI ANNA-
SAHEB SHINDE) : (a) and (b) Alloca-
tions of foodgrains to various States

(27 NOV. 1967]
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vary from month to month depending
on the availability during the month
and the relative needs of the States.
The quotas allotted to Uttar Pradesh
and West Bengal for the months of
October and November were as under:

(Frgures in 000 tonncs)
Uttar Pradesh West Bengal

81.3 113.4
60.3 119.7

October, 1967
November, 1967
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+[PRINTING OF FORMS IN HinNpr 1v
P aND T DEPARTMENT

413, SHRI SUNDAR SINGH BHAN-
DARI : Will the Minister of COMMU-
NICATIONS be pleased to state :

(a) the number out of more than two
thousand forms used in the Posts and
Telegraphs Department, for which
arrangements have been made to get
them printed in Hindi ;

(b) by what time arrangements to get
all these forms printed in Hindi are
likely to be made: and

() how many of these forms have
not so far been translated into Hindi?]
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+[ ] English translation.



